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Adraacement in the drug industry 

650. SHRI N. E. BALARAM: 
Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state: 

(a) whether it is a fact that the 
drug industry has made considerable 
advancement under the umbrella 
provided by Patents Act, 1970 lead-
ing to self reliance, exports and 
lower prices in the market as com-
pared to equivalent prices in Pakis-
tan, USA, UK etc.; 

(b) whether Government have 
made any independent study of sale 
prices of drugs manufactured by 
Indian companies and multi-national 
companies in India and if so, what 
are the  details  thereof; 

(c) whether Government have 
made any study on comparative 
sale prices of some drugs by the 
same multinational companies in 
USA/UK etc.; and 

(d) whether Government would 
ensure that the momentum gathered 
by Indian drug companies is not 
hampered through India joining Paris 
Convention on Patents ? 

THE MINISTER OF PETRO-
LEUM AND CHEMICALS (SHRI 
M. S. GURUPADASWAMY) : (a) 
The Pharmaceutical Industry has 
registered a very impressive growth 
over the years and the growth rate 
on an average has been 10% per 
annum. In exports also, the per-
formance has been very good and 
in the year 1988-89, export worth 
Rs. 468 crores was achieved. 

(b)   and  (c)   No,   Sir. 

(d) The Government will give 
all necessary policy support for the 
growth of this vital industry. 

Setting up of autonomous board for 
Power generation 

651. CHOWDHRY HARI SINGH: 
SMT.    SUDHA   VIJAY   JO-
SHI: 

Will the Minister of ENERGY 
be pleased to state: 

. (a) whether it is proposed to set 
up an autonomous board for 
generation of power and its equit-
able distribution amongst the dif-
ferent regions of the country; 

(b) if so, what is the nature of its 
set up and by when it is likely to 
come into existence; and 

(c) what will be the relationship 
between the said autonomous board 
and the Electricity Boards of dif-
ferent States ? 

THE MINISTER OF ENERGY 
WITH ADDITIONAL CHARGE 
OF THE MINISTRY OF CIVIL 
AVIATION (SHRI ARIF MOHD. 
KHAN) l (a) No, Sir. 

(b) and (c) Do not arise. 


